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Title: Statement regarding Government Business during the week commencing Monday, 10 April, 2003.
MR. SPEAKER: Item No.13 - Shri Vijay Goel to make the statement on behalf of Shrimati Sushma Swaraj.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRIVIJAY GOEL): Sir, with your permission, on behalf of Shrimati Sushma Swaraj,

| rise to announce that Government Business during the week commencing Monday, the 10" March, 2003 will
consist of:-

1. Consideration of any item of Government Business carried over from

today's Order Paper.
2. Introduction, consideration and passing of the Appropriation Bills relating
To:-

i. Demands for Grants on Account (General) for 2003-2004
ii. Supplementary Demands for Grants (General) for 2002-2003;
ii. Demands for Excess Grants (General) for 2000-2001

1. Discussion on Resolution seeking rejection of the Award given on

12! February, 1999 by the Board of Arbitration in C.A. Reference No.13

of 1992 in respect of grant of Touring Special Pay to Audit Staff in Indian Audit and Accounts Department in
terms of para 21 of the Scheme for Joint Consultative Machinery.

2. Consideration and passing of the following Bills:-
i. The Prevention of Insults to National Honour (Amendment) Bill, 2003; and
(i) The Electricity (Amendment) Bill, 2001.

MR. SPEAKER: Now the Submissions to be made by the Members. Shri Y.G. Mahajan.
...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the hon. Minister of State in the Ministry of Parliamentary Affairs
has just now made a statement regarding the next week's business. ...(Interruptions) The Electricity (Amendment)
Bill was not to be part of the business for the next week. So, | request through you to the Government to amend it. It
was not to be part of the business for the next week. ...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, please advise the hon. Minister. Whenever the reports of the Business
Advisory Committee are presented in the House, it is for next week's business. In Yesterday's meeting there was no
mention of the Electricity (Amendment) Bill. ...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : No. ...(Interruptions)

MR. SPEAKER: Please listen to me. | want to advise the Minister rightly. But you must give me an opportunity. Mr.
Minister, the Electricity (Amendment) Bill need not be included here because it was decided in the meeting of
Business Advisory Committee that that Bill would not be taken up. So, that may be deleted and other business may
be taken up for the next week.

...(Interruptions)
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SHRIMATI MINATI SEN (JALPAIGURI): Sir, the following items may be included in the next week's agenda:

1. To set up Circuit Bench of Kolkata High Court at Jalpaiguri, West Bengal.
2. Problems faced by labourers at tea industry.

Thank you.
SHRI HANNAN MOLLAH (ULUBERIA): Sir, the following items may be included in the next week's agenda:

1. The problems of riot victims in Gujarat are still serious. Most of them are not yet rehabilitated. Many are still in
the camps. Their houses are not rebuilt. Their businesses are not yet re-started. They have not received
compensation. Even they are not given any job. The Central Government should intervene and arrange for
proper rehabilitation of the thousands of riot victims of Gujarat.



2. The Kamtapuri Liberation Army, an extremist anti-national outfit, is engaged in terrorist activities in North
Bengal. They are killing innocent people. They have training camps and shelters in Bhutan. The Central
Government should take up the matter with Bhutan Government.

Thank you.

SHRI P.C. THOMAS (MUVAT TUPUZHA): Sir, the following items may be included in the next week's agenda:

1. The Dalits and Tribals in various parts of India are not getting adequate representation in jobs, public offices
and important avenues. Backlog for filling reservation posts are pending in various Governments of States and
Centre. Attacks on these classes are also continuing in several places. The attack on Tribals at Matunga in
Kerala recently has not been probed by a judicial team so far. The National Commission for S.C./S.T. has
visited the area. Their report should be published and placed before Parliament.

2. The poor students of all classes should be helped by the Government by more scholarships and financial aid.
Banks should come forward to help them generously especially for technical, medical and other professional
education. As many professional courses are in private sector and the fees and other expenses are increasing,
urgent steps to help students is necessary as aforesaid.

Thank you.

SHRI SUNIL KHAN (DURGAPUR): Sir, the following items may be included in the next week's agenda:

1. Need to review the sharing of revenues between Centre and States. The fiscal policies being pursued by the
Union Government have resulted into massive financial crisis to the State Governments. According to the
meeting of the sub-Committee of Inter-State Council, it reveals that 33-1/3 per cent share should be distributed
among the States till the time the States' share is increased up to 50 per cent.

2. Due to non-availability of monthly wages for months together the employees of N.J.M.C. are in a financial
hardship. One committed suicide, another died in starvation according to the report of ETV this morning. The
students of Madhyamik examination of these employees are not in a condition to study for the examination due
to the cut in electricity in their quarters.

Thank you.

DR. V. SAROJA (RASIPURAM): Sir, the following items may be included in the next week's agenda:

1. Need to pass Women Reservation Bill in the current Session of the Parliament.
2. Need to review the Indecent Representation of the Women Act, 1986.

Thank you.




